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. INTRODUCTION 

‘7, the Chairman of .the Public Accounts Committee, having’ been autho- 
rised by the Committee in this behalf, present their पदक third'Report on the 
4ppropriation Accounts/Financé Accounts of the Haryana "‘Govern'me_nt for. 
the year 1986-87. 

2. The present Public Accotnts Committes was constituted vide Notifics- 
tion No. PAC-14/91/41 dated 26th July, 1991, 

3. The Appropriation Accounts/Finance Accounts for the year 1986-87 
were'laid on the Table of the House onw.&‘fl'-‘ZI_._2._I98_9. These accounts have 
disclosed excess over voted grants and charged appropriations” as detailed उप - 
the Report. The Committee in their meetings he‘ld on 31st December, 1991 
and on 13th January, 1992 considered the reasons for excess and surrenders 
furnished by the -COncernedfld'e'par'_tmen_ts and the evidence tendered by them. 

4. हल brief record -of the proceedings of the meetings of the Committee 
« ‘hag been kept in the Haryana Vidhan Sabha Secretariat, 

Y 

Chandigarh, - Lo RAJINDER SINGH BISLA फंड 28tk Jansary, 1992 CHAIRMAN 
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.. EXECESS OVER-VOTED GRANTS/CHARGED APPROPRIATIONS FOR 

‘=% "THE YEAR 1986.87 REQUIRING .REGULARISATION 

+~  .EXCESS FOR THE YEAR 198687 
नि Em P . A . 

. Cases ofiexcessof Rs. 42:41~ crote ovar votad "grants/ chargei appropria- 

tions for the year 1986-87 requiring régularisation” by the Lagisldture. in 

accordance with the provisions. of Article 205 of the Constitution are détajled 

(४). 8-Buitdings and Roads - 

Supplementary. ~ 

. ('.v) 9-Education 

+ # Original न ey 

Supplementary  _ 

N (v._i}- 15-Tezigation 

‘ Original o 

_Supplementary’ ; - 
o - s 7 

. % Original- 

‘Supplementery. 

P B 1 
. ‘::‘,-. Orf.lg_mal oy पद ही ~ नि 

(सी)... 18-Anime] Hushandry 

20,40,000 ;] 

. 33,03,32,0007 

below :— - - vy e 

"~ ' 8r. Numbérand nameof grant - . ‘Totalgrant.  Bxpenditure  Egcess 
काठ मै हा दीं “४. सी चि जि : 4 ..‘{ : fIoe 2 ) “t ' a . . - - 

T @ ) 
¢ (InRupees) ' 5 e 

+. (1), 4Revenuo ~ ., LEnL  _ LT नि ः \ _" 

Original 10,22,14,0007 * -° पान T 

i 18.60,96000 18,82,58,304  21,62,304 
.. Suplementary 8,38;82,000 - जि व o 

. v ot - न . 

. . 1.(iiy 5-Ex¢ige & Taxation ' , v सह 
S 1o जि का ली गा - - हि 

N Original =~ - 5.52,50,0007) 5 s 
: j- 5,93,02 000 5,98,76,604 74,604 - 
| +  Supplementary : __4_5.1_2,_000 ; . 

(iii)~ 6-Finan¢e.~~ - 3 -~ 7 न v से कि नि 
३. i पा है सर . o | . 

- . Original 28,76,62,0007) -t 
«हा थी ¥ 28,97,02,000 -30,99,37,540 2;02,35,540 

Bupplem’ent_ary 

L3 L h 

48,76,20,264- 13,40,34,264 it 35,35,86,000 
2,32,54,000 || ] 

1,55,84,01,0007 v 
% 1,68,66,45,000 1,70,45,73,557  1,79,28,557 

12,82,44,000 4 . ’ 

90,81,84,0007  94,84,63,000 1,04,91,83,436." 10,07,20,436 

4,02,79,000 T ’ 

14,50,39,0007 * o 
o 14,50,39,000 - 14,78,71,392  28,32,392 

- 1 क्र 

N . 
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Original . . 
S N T S 

(viif) 21-Community Dévelopment - 
I 

-: ६ 32,81,18,0007. .. 
दि 

8.89,88,000 T "3935,81,417¢ 4593417 . ) 
Supplementary | 5, 6,08,70,000); R 

(ix), 23-Transport ot e ' ‘ व 

. Original 92,45,50,0007 * o o 
¥ 96,48,28,000 - 1,03,26;10;1617 6;77,82,161 " 

Supplementary N ,02,78,000 ) . e * ८ न *,. 

Capital. - ;. . 1o न के ८ . , -z * 

() 8-Buildings and Roads . नए पर 
# ला लाश . - - LR जा - 

- Otiginal: » * * 3215,85,0007 b 
. ) |) 43;42,51,170  45,65,55,470 - ,23,04,आए 

A __Supplementaryfl_' .. 1ा:26,66;170 ) Mt 5 

()" 18-Animal Hoshandry™ =~ == - गए सही गए शाह शो 

Original एन e "NI}I 7 . L 
<+ % . -Nil : 4,602+~ 4,602 

Supplémentary’ न Nl .. v oo 

(iii_)— .23‘.'1. ra‘-.nS[f?'l't दी W N _.N - h L"' .. दी 

Original 12,48,50 000 y . . 
. 12,48,50,000  12,53,63;472 -5;13,472 

. Supplementary_ il . . a ’ s T 

@ 24-Toniidia- " " IR Tl s e 
+ Original | 1,05,00,0007 . .. _ v - 

N 1,05,00,000 1,05,63,286 " " -~ §5,286 
] Supplementary ; Nilj . S s . 

. C-ha“'rged"Ap"pmp‘ria‘.ti,‘a"ns“"‘ " न o 
LRV ke - e e 

« () 6-Fidance i Ca ठ 
Original 

. o “ '_S‘u"pbp"'lem:_é_n't.a'ry e 

(i) 8-Buildings and Roads 

Original 

_‘S-'u'p_phlemern"tar‘yh', ' 

Capital 

(i) 8-Buildings and Roads" 

. Original 

- Supplementary 

+22,65, 56,000 

4 

| 1,27,55,18,00 '1,32,62,25,312  5,03,07,312 
; . 4,93,62,000 . 

- . R 
"की . - <o 

5 | .. Wil + 80,124 > 80,124 
“Nit . 

(') * - 

) o, T - .; n 

" 20,00,000% -, . _ ) 
% *.20,00,000 24,97,043 4;97,043 

=341, ' r . -, 

- ) T 42,41,35,814 

) S
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-attributed to payments of arrears of है लक रख Salaries' and wages etc, and to - 

OBSERVATIONS/RECOMMENDATIONS OF THE COMMITIEE ~ 

The. main_ reasons for the excess expendifure over various grants were 

various other reasons; . 
& 

2, The Irrigation depar{mént incurred an expenditore of Rs. 81,79 lacs 

against the budget provision of Rs. 45. 27 lacs. for dewatering operations under 

‘grant ‘4—Revenne’y The department could not give ‘satisfactory explanation 

_expenditore- detailed above may be regularised by the Legislature in the manner . ही 

for the excess expenditure, The Committee desired that responsibility of the 
concerned officersfofiicials may be fixed and it be informed एवं फिट saine within 

* मे month न e : . 

3, ‘The* Committee: further observed that suitable and effective measures be 
evolved to ensure that expenditure. under various heads is kept within the budget 

aHotment and whenever unforesecn expenditure is required to be incurred, funds 
are obtained ‘in time by way of Supplementary grant or, if uecessary, by an . 

advance from the Contingency Fund,  ... . . . 

4. Subject (o these observations, the Committee recommend that excess 

prescribed under Article 205 of पिंए Constitution of India, 

LN ' न. ८ 
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